Rep. by Ad..;...gﬁ;@ 37L,/ s a4 S T

THE ARMED FORCES (SPECIAL POWERS)
CONTINUANCE ACT, 1968
No. 10 or 1968

Vo [27th Marcrh, 1968]

\
An Act [to continue tﬁe Armed Forces (Special Powers) Regula-
tion, »1?58 for a further period. '

!
BE it enacted by Paii'lia_ment in. the Nineteenth. Year of the
Republic of India as follgws:—
!

1. This Act may be célled the Armed Forces (Special P

owers) Short title
‘Continuance Act, 1968. X : :

2. In section 1 of the Ar‘?'xed Forces (Special Powers) Regulation, Amendment
1958, in sub-section (4), for the words, figures and letters “the 5’ch'(:f section
day of April, 1968”, the Wé‘rds, figures and letters “the 5th day of
April, 1969” shall be substit&{ced.. -
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